
(a) whether the Chief Ministers of the 
Stales are being consulted before appoint­
ments of Governors are made; and

(b) if so, whether the Governor of 
Rajasthan was appointed after consulting 
the Chief Minister of that State?

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS­
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) and (b):- As a matter of conven­
tion, the Chief Minister of the State is con­
sulted while making appointment of a gover­
nor to that State.

MINISTRY OF HOME AFFAIRS (SHRI 
M.M. JACOB): (a): The National Police 
Commission In its Sixth Report of 1981 had 
recommended ihat the existing 66.2/3% 
posts in Indian Police Service, which are 
filled up by direct recruitment, should be 
reduced to 50% and 16.2/3% of the total 
vacancies may be filled by a Limited Com­
petitive Examination to be conducted by the 
Union Public Service Commission which 
should be open to any Police officer, includ­
ing those in Central Police Organisations; 
and that the remaining 33.1/3% promotion 
quota should continue to be reserved for 
serving police officers in the rank of Deputy 
Superintendent of Police.

Matters relating to the appointment, 
transfer, removal resignation and conduct 
etc. of the Governors are confidential in 
nature.

Recruitment to IPS

4674. SHRI SUKDEO PASWAN: Will 
the Minister of HOME AFFAIRS be pleased 
to state:

(a) whether the National Police Com­
mission in its Sixth Report of 1981 had 
recommended that fifty per cent posts in 
Indian Police Services be fiiied by direct 
recruitment and the remaining fifty per cent 
by promoting the officials of State Services;

(b): Yes, Sir.

(c): The Direct Recruitment quota 
namely 66.2/3% Is analogous in all the 3 All 
India Services i.e. Indian Administrative Ser­
vice, Indian Police Service and Indian Forest 
Service. It was decided to retain this quota in 
the interest of the quality of the Service and 
it’s objectives as on All India Service.

(d): Does not arise.

(e): Does not arise.

Assistance of Foreign Countries and
Detective Agencies for Tackling 

Terrorism

(b) whetherthe Government have taken 
any decision in th»s regard;

(c) if so, the details thereof;

(d; if net, the reasons therefor; and

(e) the time by which the dedication is 
likely to be taken?

THE MINISTER OF STATE IN THE 
MINISTRY Oc PARLIAMENTARY AFFAIRS 
r :D THE MINISTER OF STATE IN THE
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SHRI RAM VILAS PASWAN:

Will the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether the Government propose to 
take the assistance of foreign countries and


